
 

 

List of Latest  
updates on 
SCC OnLine® 
Web Edition. 

March 12 

2026 

With an ever expanding database and documents added 
everyday, SCC Online® users get a comprehensive research 
experience for legal content from India and many other nations. 

Supreme Court, 
High Courts, 
Tribunals and 
Statutes 

Download SCC Online App  

 
 

  

https://www.scconline.com/
https://play.google.com/store/apps/details?id=com.scconline
https://play.google.com/store/apps/details?id=com.scconline
https://apps.apple.com/in/app/scc-online/id1324544648
https://apps.apple.com/in/app/scc-online/id1324544648
https://www.scconline.com/�
https://play.google.com/store/apps/details?id=com.scconline�
https://play.google.com/store/apps/details?id=com.scconline�
https://apps.apple.com/in/app/scc-online/id1324544648�
https://apps.apple.com/in/app/scc-online/id1324544648�


 - 2 - 

© EBC Publishing Pvt Ltd 

Table of Contents 
Supreme Court 

High Courts 
• Bombay High Court 

• Calcutta High Court 

• Chhattisgarh High Court 

• Delhi High Court 

• Gauhati High Court 

• Gujarat High Court 

• Jharkhand High Court 

• Karnataka High Court 

• Kerala High Court 

• Madras High Court 

• Meghalaya High Court 

• Madhya Pradesh High Court 

• Orissa High Court 

• Patna High Court 

• Punjab and Haryana High Court 

• Rajasthan High Court 

• Telangana High Court 

• Uttaranchal High Court 

Tribunals 
• Customs Excise and Service Tax Appellate Tribunal 

• Competition Commission of India 

• National Company Law Tribunal 

Statutory 
• Central Notifications 

• State Rules 



 - 3 - 

© EBC Publishing Pvt Ltd 

 Supreme Court   [11] 
Abhishek Sharma v. State (UT of J&K), (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine 

SC 342 
Anurag Krishna Sinha v. State of Bihar, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine 

SC 343 
Gummadi Usha Rani v. Sure Mallikarjuna Rao, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC 

OnLine SC 341 
Manoj Kumar Mutta v. State of A.P., (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC 

OnLine SC 347 
Muddam Raju Yadav v. B. Raja Shanker, (Prashant Kumar Mishra and Prasanna B. Varale, JJ.), 

2026 SCC OnLine SC 348 
N Peddi Raju v. State of Telangana, (Surya Kant, C.J. and Joymalya Bagchi and Vipul M. Pancholi, 

JJ.), 2026 SCC OnLine SC 340 
Pannalal Bhansali v. Bharti Telecom Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 349 
Pooranmal v. State of Rajasthan, (Vikram Nath, Sandeep Mehta and N.V. Anjaria, JJ.), 2026 SCC 

OnLine SC 344 
Rachana Gangu v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 

345 
Registrar Cane Coop. Societies v. Gurdeep Singh Narval, (P.S. Narasimha and Alok Aradhe, JJ.), 

2026 SCC OnLine SC 346 
Vasundhra Jewellers (P) Ltd. v. Kirat Vinodbhai Jadvani, (Sanjiv Khanna and M.M. Sundresh, JJ.), 

2023 SCC OnLine SC 2579 
  
Bombay High Court   [46] 

Ajmera Realty & Infra India Ltd. v. Nikhil Dharamdas Shah, (Somasekhar Sundaresan, J.), 2026 
SCC OnLine Bom 1791 

Amol Vijay Deshmukh v. State of Maharashtra, (Anil L. Pansare and Raj D. Wakode, JJ.), 2026 SCC 
OnLine Bom 1775 

Anil v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 
1765 

Apurva Suresh Khambaswadkar v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC 
OnLine Bom 1785 

Arpita Rajput v. Avnish Kumar Rastogi, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 
OnLine Bom 1759 

Ashok Narayan Pipraiya v. Lilabai Narayan Pipraiya, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 
1797 

Balwinder Singh Manjit Singh v. Kawaljit Kaur Balwinder Singh, (Urmila Joshi Phalke, J.), 2026 
SCC OnLine Bom 1781 

CIT v. Vodafone Cellular Ltd., (M.S. Karnik and Gautam A. Ankhad, JJ.), 2026 SCC OnLine Bom 
1788 

Ecstasy Realty (P) Ltd. v. Catalyst Trusteeship Ltd., (N.J. Jamadar, J.), 2022 SCC OnLine Bom 
12113 
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Godawari Kamu Halarnkar v. State of Goa, (Valmiki Menezes, J.), 2026 SCC OnLine Bom 1767 
Jagannath Mailikarjuna Shinde v. Maharashtra State Electricity Distributiion Co. Ltd., (Amit 

Borkar, J.), 2026 SCC OnLine Bom 1798 
Kataria Insurance Brokers (P) Ltd. v. Bhavesh Suresh Kataria, (Bharati Dangre and R.N. Laddha, 

JJ.), 2026 SCC OnLine Bom 1771 
Kavita Pavan Singh v. Pavan Jawahar Singh, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 

SCC OnLine Bom 1762 
Khandu Bajaba Gawande v. Deoram Bajaba Gawande, (Sandeep V. Marne, J.), 2026 SCC OnLine 

Bom 1770 
Kushalraj Land Developers (P) Ltd. v. Chief Controlling Revenue Authority, (Bharati Dangre and 

Manjusha Deshpande, JJ.), 2026 SCC OnLine Bom 1766 
Labh Investment v. CIT, (K.R. Shriram and Dr Neela Gokhale, JJ.), 2024 SCC OnLine Bom 5541 
Laxman Sukhdev Ovhal v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 

1784 
Laxman v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine Bom 1786 
Manish Rameshchandra Trivedi v. Yashwant Nanalal Trivedi, (Farhan P. Dubash, J.), 2026 SCC 

OnLine Bom 1790 
Mohd. Ali M. Sali v. Rajaram Chavan Real Estate (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 

OnLine Bom 1772 
Mukesh Mehra v. SBI, (N.J. Jamadar, J.), 2023 SCC OnLine Bom 3351 
Municipal Corpn. of Greater Mumbai v. Shubh Apartments CHS Ltd., (Amit Borkar, J.), 2026 SCC 

OnLine Bom 1799 
Pallavi Pawan Upadhye v. Pawan Mahadev Upadhye, (Bharati Dangre and Manjusha Deshpande, 

JJ.), 2026 SCC OnLine Bom 1758 
Polimer Media (P) Ltd. v. Ultra Media & Entertainment (P) Ltd., (Gauri Godse, J.), 2026 SCC 

OnLine Bom 1768 
Pooja v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 1780 
Pritam Sinai Mopkar (Dr.) v. State of Goa, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 1787 
Priya Tanaji Kumbhar v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1793 
Rajesh v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1783 
Rashmi CHS Ltd. v. Romila Dilip Bajaj, (Amit Borkar, J.), 2026 SCC OnLine Bom 1796 
Ravindra Kashinath Nandanwar v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine 

Bom 1779 
Richa Bakshy v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 

OnLine Bom 1764 
Sachin S. Ghadge v. CIT, (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine Bom 

3352 
Saddroddin v. Rauf, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine Bom 

1776 
Satnam Singh Ahuja v. Karvy Financial Services Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 

OnLine Bom 1769 
Satybhamabai Rajaram Khole v. Madhukar Yamauji Parkhi, (Sharmila U. Deshmukh, J.), 2026 SCC 

OnLine Bom 1794 
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Shantaram v. Narayan, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 1792 
Shehzad Adil Nensey v. Kishwar Adil Nensey, (Farhan P. Dubash, J.), 2026 SCC OnLine Bom 1789 
Shivaji Madhav Jadhav v. Nashik District Central Coop. Bank Ltd., (Amit Borkar, J.), 2026 SCC 

OnLine Bom 1795 
Sk. Bismilla Sheikh Yasin v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine 

Bom 1782 
State of Maharashtra v. Gautam, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1778 
State of Maharashtra v. Madhukar Nana Ghadge, (R.N. Laddha, J.), 2026 SCC OnLine Bom 1777 
Suman Mallik v. Aabid Paper Cones, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 

OnLine Bom 1761 
Swati Sharad Sawant v. Kumudini Maruti Sawant, (Bharati Dangre and Manjusha Deshpande, JJ.), 

2026 SCC OnLine Bom 1760 
T.S. Natrajan v. State of Maharashtra, (Bharati Dangre and Manjusha Deshpande, JJ.), 2026 SCC 

OnLine Bom 1763 
Trammo DMCC v. Nagarjuna Fertilizers & Chemicals Ltd., (Somasekhar Sundaresan, J.), 2026 

SCC OnLine Bom 1773 
Vishal Ashokrao Balbel v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1774 

  
Calcutta High Court   [81] 

Adrija Constructions (P) Ltd. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 
1545 

Aparajita Das v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1497 
Arijit Das v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 1557 
Arshavi Banerjee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1523 
Atin Kumar Hazra v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine 

Cal 1495 
Bijay Bhagat v. CESC Ltd., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 1543 
Biswajit Mandal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1551 
Chayanendra Nath Dash v. Tapas Kumar Das, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 1484 
Chiraranjon Panda v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1506 
Debasish Dey (Das) v. Rabindra Nath Pal, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 1490 
Dibyendu Mondal v. Bardhaman Municipality, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 

1549 
Dilip Kumar Konar v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 1514 
Durgapur Municipal Corpn. v. Provident Fund Commr., (Shampa Dutt (Paul), J.), 2026 SCC OnLine 

Cal 1507 
Firdousi Khatun v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 2026 

SCC OnLine Cal 1486 
Golam Murtozza v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1510 
Gopal Chandra Naskar v. State of W.B., (Bivas Pattanaya, J.), 2026 SCC OnLine Cal 1503 
Gopal Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1536 
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Jagrati Trade Services (P) Ltd. v. Tirupati Vancom (P) Ltd., (Krishna Rao, J.), 2026 SCC OnLine Cal 
1489 

Jaijit Ganguli v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 1481 
Jogen Sharma v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 1482 
Kalipada Bag v. Kajal Sahana, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 1491 
Kalpana Sing Kotal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1505 
Kathika Adhikary Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1517 
Khagendra Nath Saha v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1509 
Kushmandi Block Secondary Schools' Teaching & Non-Teaching Staff Coop. Credit Society Ltd. v. 

State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1496 
Latika Mandal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 1516 
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Naren Layek v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1535 
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Ministry of Communications and Information Technology [Noti. No. S.O. 368(E)] 
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Ministry of Education [F. No. CUPB/25/Ord./431] 
Ministry of Education [Noti. No. G.S.R. 6(E)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213471


 - 79 - 

© EBC Publishing Pvt Ltd 

Ministry of Education [Noti. No. IMU/HQ/ADM/Notification/2025/03] 
Ministry of Education [Noti. No. S.O. 4659(E)] 
Ministry of Education [Noti. No. S.O. 4932(E)] 
Ministry of Education [Noti. No. S.O. 4998(E)] 
Ministry of Education [Noti. No. S.O. 266(E)] 
Ministry of Electronics and Information Technology [F. No. 1(2)/2024-H.S.] 
Ministry of Electronics and Information Technology [Noti. No. S.O. 4769(E)] 
Ministry of Electronics and Information Technology [Noti. No. S.O. 5199(E)] 
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Ministry of Environment and Forests [F. No. J-22018/12/2003-CSC(BC)Vol.III] 
Ministry of Environment and Forests [Noti. No. S.O. 4506(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 4531(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 5382(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 5679(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 302(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 369(E)] 
Ministry of Environment and Forests [Noti. No. S.O. 389(E)] 
Ministry of External Affairs [Noti. No. G.S.R. 902(E)] 
Ministry of External Affairs [Noti. No. S.O. 161(E)] 
Ministry of External Affairs [Noti. No. S.O. 6119(E)] 
Ministry of Finance [Noti. No. A-32013/01/2025-Admn] 
Ministry of Finance [F. No. IFSCA/India ICC/Renewal/2025-26] 
Ministry of Finance [F. No. IFSCA/India INX/Renewal/2025-26] 
Ministry of Finance [F. No. IFSCA-PMTS/9/2023-Precious Metals] 
Ministry of Finance [Noti. No. G.S.R. 724(E)] 
Ministry of Finance [Noti. No. S.O. 4705(E)] 
Ministry of Finance [Noti. No. S.O. 4830(E)] 
Ministry of Finance [Noti. No. S.O. 4831(E)] 
Ministry of Finance [Noti. No. S.O. 4832(E)] 
Ministry of Finance [Noti. No. S.O. 4834(E)] 
Ministry of Finance [Noti. No. S.O. 4835(E)] 
Ministry of Finance [Noti. No. S.O. 4836(E)] 
Ministry of Finance [Noti. No. S.O. 4837(E)] 
Ministry of Finance [Noti. No. S.O. 5053(E)] 
Ministry of Finance [Noti. No. S.O. 5200(E)] 
Ministry of Finance [Noti. No. S.O. 5284(E)] 
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Ministry of Finance [Noti. No. S.O. 5455(E)] 
Ministry of Finance [Noti. No. S.O. 5956(E)] 
Ministry of Finance [Noti. No. S.O. 6100(E)] 
Ministry of Finance [F. No. 4(1)-B(W&M)/2025] 
Ministry of Finance [Noti. No. G.S.R. 105(E)] 
Ministry of Finance [Noti. No. G.S.R. 106(E)] 
Ministry of Finance [Noti. No. G.S.R. 56(E)] 
Ministry of Finance [Noti. No. G.S.R. 57(E)] 
Ministry of Finance [Noti. No. S.O. 203(E)] 
Ministry of Finance [Noti. No. S.O. 204(E)] 
Ministry of Finance [Noti. No. S.O. 205(E)] 
Ministry of Finance [Noti. No. S.O. 206(E)] 
Ministry of Finance [Noti. No. S.O. 207(E)] 
Ministry of Finance [Noti. No. S.O. 208(E)] 
Ministry of Finance [Noti. No. S.O. 209(E)] 
Ministry of Finance [Noti. No. S.O. 211(E)] 
Ministry of Finance [Noti. No. S.O. 212(E)] 
Ministry of Finance [Noti. No. S.O. 213(E)] 
Ministry of Finance [Noti. No. S.O. 214(E)] 
Ministry of Finance [Noti. No. S.O. 461(E)] 
Ministry of Finance [Noti. No. S.O. 490(E)] 
Ministry of Finance [Noti. No. S.O. 9(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 5378(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 10(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 551(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 552(E)] 
Ministry of Health and Family Welfare [F. No. SSDIVI-PF0SP20(16)/2/2025-Standard-FSSAI] 
Ministry of Health and Family Welfare [Noti. No. S.O. 5394(E)] 
Ministry of Health and Family Welfare [F. No. 18-16/Govt./2024-INC] 
Ministry of Health and Family Welfare [Noti. No. S.O. 98(E)] 
Ministry of Heavy Industries and Public Enterprises [Noti. No. S.O. 4480(E)] 
Ministry of Heavy Industries and Public Enterprises [Noti. No. S.O. 4481(E)] 
Ministry of Heavy Industries and Public Enterprises [Noti. No. S.O. 5038(E)] 
Ministry of Home Affairs [F. No. A-35013/04/2018-Ad.III/267] 
Ministry of Home Affairs [F. No. A-35013/04/2020-Ad.III/25] 
Ministry of Home Affairs [Noti. No. S.O. 112(E)] 
Ministry of Home Affairs [Noti. No. S.O. 116(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4645(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4649(E)] 
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Ministry of Home Affairs [Noti. No. S.O. 4661(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4698(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4709(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4912(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5121(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5555(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5694(E)] 
Ministry of Home Affairs [Noti. No. A-35013/13/2019-Ad.III/14] 
Ministry of Home Affairs [Noti. No. A-35013/5/2017-Ad.III/13] 
Ministry of Home Affairs [F. No. 41-2/2022-DM-II] 
Ministry of Home Affairs [Noti. No. S.O. 199(E)] 
Ministry of Home Affairs [Noti. No. S.O. 200(E)] 
Ministry of Home Affairs [Noti. No. S.O. 21(E)] 
Ministry of Home Affairs [Noti. No. S.O. 256(E)] 
Ministry of Home Affairs [Noti. No. S.O. 353(E)] 
Ministry of Home Affairs [Noti. No. S.O. 509(E)] 
Ministry of Home Affairs [Noti. No. S.O. 516(E)] 
Ministry of Home Affairs [Noti. No. S.O. 99(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. G.S.R. 899(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 4925(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 6090(E)] 
Ministry of Housing and Urban Poverty Alleviation [F. No. A-11013/1/2015-DD.II] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 179(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 180(E)] 
Ministry of Jal Shakti [Noti. No. S.O. 4675(E)] 
Ministry of Labour [Noti. No. N-17011/1/Meghalaya/2025-P&D] 
Ministry of Labour [Noti. No. N-17011/1/Nagaland/2025-P&D] 
Ministry of Labour [Noti. No. N-17011/1/Sikkim/2025-P&D] 
Ministry of Labour [Noti. No. S.O. 4576(E)] 
Ministry of Labour [Noti. No. S.O. 4635(E)] 
Ministry of Labour [Noti. No. S.O. 4920(E)] 
Ministry of Labour [Noti. No. S.O. 5172(E)] 
Ministry of Labour [Noti. No. S.O. 5198(E)] 
Ministry of Labour [Noti. No. S.O. 5792(E)] 
Ministry of Labour [Noti. No. S.O. 5794(E)] 
Ministry of Labour [Noti. No. S.O. 5795(E)] 
Ministry of Labour [Noti. No. S.O. 168(E)] 
Ministry of Labour [Noti. No. S.O. 454(E)] 
Ministry of Labour [Noti. No. S.O. 465(E)] 
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Ministry of Law and Justice [F. No. A-60011/225/2022-Admn.III Part (2) (E.165121)] 
Ministry of Law and Justice [F. No. BCI:D: 9109/2025] 
Ministry of Law and Justice [Noti. No. S.O. 4766(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4892(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4893(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4894(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4895(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4896(E)] 
Ministry of Law and Justice [Noti. No. S.O. 4897(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5278(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5539(E)] 
Ministry of Law and Justice [Noti. No. A-12026/2/2025-Administration I] 
Ministry of Law and Justice [F. No. 6(1)/95-NALSA] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 5459(E)] 
Ministry of Mines [Noti. No. S.O. 1(E)] 
Ministry of Mines [Noti. No. S.O. 2(E)] 
Ministry of Mines [Noti. No. S.O. 4570(E)] 
Ministry of Mines [Noti. No. S.O. 5297(E)] 
Ministry of Mines [Noti. No. S.O. 5578(E)] 
Ministry of Mines [Noti. No. S.O. 5602(E)] 
Ministry of Mines [Noti. No. S.O. 5603(E)] 
Ministry of Mines [Noti. No. S.O. 5604(E)] 
Ministry of Mines [Noti. No. S.O. 5692(E)] 
Ministry of Mines [Noti. No. S.O. 5693(E)] 
Ministry of Mines [Noti. No. S.O. 5696(E)] 
Ministry of Parliamentary Affairs [F. No. 3/3/2016-Admn] 
Ministry of Personnel Public Grievances and Pensions [F. No. 44011/5(s)/2021-PP (B-II)] 
Ministry of Personnel Public Grievances and Pensions [F. No. PFRDA-01/13/13/0004/2025-PAC (1)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. S.O. 400(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. PNGRB/COM/2-NGPLTariff (11)/2021 Vol-III (E-

5939)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4583(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4839(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5007(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5009(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5163(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5281(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5303(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5396(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5678(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5710(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5725(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5735(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5831(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5873(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5911(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5977(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 6031(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 6038(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 6039(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 120(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 18(E)] 
Ministry of Power [Noti. No. Eco-M10/2025-CERC] 
Ministry of Power [Noti. No. Eco-M11/2025-CERC] 
Ministry of Power [Noti. No. Eco-M9/2025-CERC] 
Ministry of Power [F. No. 47/6/2023-R&R] 
Ministry of Power [F. No. Eco T2/2025-CERC] 
Ministry of Power [Noti. No. G.S.R. 926(E)] 
Ministry of Power [Noti. No. S.O. 4378(E)] 
Ministry of Power [Noti. No. S.O. 4536(E)] 
Ministry of Power [Noti. No. S.O. 4965(E)] 
Ministry of Power [Noti. No. S.O. 4966(E)] 
Ministry of Power [Noti. No. S.O. 5391(E)] 
Ministry of Power [Noti. No. S.O. 5547(E)] 
Ministry of Power [Noti. No. S.O. 5552(E)] 
Ministry of Power [Noti. No. S.O. 5553(E)] 
Ministry of Power [Noti. No. S.O. 5556(E)] 
Ministry of Power [Noti. No. S.O. 5558(E)] 
Ministry of Power [Noti. No. S.O. 5711(E)] 
Ministry of Power [Noti. No. S.O. 6018(E)] 
Ministry of Power [Noti. No. S.O. 6044(E)] 
Ministry of Power [Noti. No. S.O. 6045(E)] 
Ministry of Power [Noti. No. S.O. 259(E)] 
Ministry of Power [Noti. No. S.O. 272(E)] 
Ministry of Power [Noti. No. S.O. 273(E)] 
Ministry of Power [Noti. No. S.O. 341(E)] 
Ministry of Power [Noti. No. S.O. 391(E)] 
Ministry of Power [Noti. No. S.O. 392(E)] 
Ministry of Power [Noti. No. S.O. 394(E)] 
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Ministry of Power [Noti. No. S.O. 428(E)] 
Ministry of Power [Noti. No. S.O. 435(E)] 
Ministry of Power [Noti. No. S.O. 447(E)] 
Ministry of Power [Noti. No. S.O. 448(E)] 
Ministry of Power [Noti. No. S.O. 450(E)] 
Ministry of Power [Noti. No. S.O. 453(E)] 
Ministry of Power [Noti. No. S.O. 485(E)] 
Ministry of Power [Noti. No. S.O. 487(E)] 
Ministry of Railways [Noti. No. S.O. 03(E)] 
Ministry of Railways [Noti. No. S.O. 28] 
Ministry of Railways [Noti. No. S.O. 4410(E)] 
Ministry of Railways [Noti. No. S.O. 4543(E)] 
Ministry of Railways [Noti. No. S.O. 4544(E)] 
Ministry of Railways [Noti. No. S.O. 4545(E)] 
Ministry of Railways [Noti. No. S.O. 4604(E)] 
Ministry of Railways [Noti. No. S.O. 4607(E)] 
Ministry of Railways [Noti. No. S.O. 4622(E)] 
Ministry of Railways [Noti. No. S.O. 4623(E)] 
Ministry of Railways [Noti. No. S.O. 4625(E)] 
Ministry of Railways [Noti. No. S.O. 4633(E)] 
Ministry of Railways [Noti. No. S.O. 4648(E)] 
Ministry of Railways [Noti. No. S.O. 4650(E)] 
Ministry of Railways [Noti. No. S.O. 4651(E)] 
Ministry of Railways [Noti. No. S.O. 4652(E)] 
Ministry of Railways [Noti. No. S.O. 4672(E)] 
Ministry of Railways [Noti. No. S.O. 4676(E)] 
Ministry of Railways [Noti. No. S.O. 4677(E)] 
Ministry of Railways [Noti. No. S.O. 4712(E)] 
Ministry of Railways [Noti. No. S.O. 4747(E)] 
Ministry of Railways [Noti. No. S.O. 4771(E)] 
Ministry of Railways [Noti. No. S.O. 4773(E)] 
Ministry of Railways [Noti. No. S.O. 4774(E)] 
Ministry of Railways [Noti. No. S.O. 4775(E)] 
Ministry of Railways [Noti. No. S.O. 4786(E)] 
Ministry of Railways [Noti. No. S.O. 4810(E)] 
Ministry of Railways [Noti. No. S.O. 4811(E)] 
Ministry of Railways [Noti. No. S.O. 4812(E)] 
Ministry of Railways [Noti. No. S.O. 4813(E)] 
Ministry of Railways [Noti. No. S.O. 4846(E)] 
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Ministry of Railways [Noti. No. S.O. 4847(E)] 
Ministry of Railways [Noti. No. S.O. 4854(E)] 
Ministry of Railways [Noti. No. S.O. 4857(E)] 
Ministry of Railways [Noti. No. S.O. 4858(E)] 
Ministry of Railways [Noti. No. S.O. 4898(E)] 
Ministry of Railways [Noti. No. S.O. 4900(E)] 
Ministry of Railways [Noti. No. S.O. 4904(E)] 
Ministry of Railways [Noti. No. S.O. 4905(E)] 
Ministry of Railways [Noti. No. S.O. 4910(E)] 
Ministry of Railways [Noti. No. S.O. 4911(E)] 
Ministry of Railways [Noti. No. S.O. 4944(E)] 
Ministry of Railways [Noti. No. S.O. 4947(E)] 
Ministry of Railways [Noti. No. S.O. 4968(E)] 
Ministry of Railways [Noti. No. S.O. 4969(E)] 
Ministry of Railways [Noti. No. S.O. 5040(E)] 
Ministry of Railways [Noti. No. S.O. 5058(E)] 
Ministry of Railways [Noti. No. S.O. 5073(E)] 
Ministry of Railways [Noti. No. S.O. 5080(E)] 
Ministry of Railways [Noti. No. S.O. 5106(E)] 
Ministry of Railways [Noti. No. S.O. 5118(E)] 
Ministry of Railways [Noti. No. S.O. 5120(E)] 
Ministry of Railways [Noti. No. S.O. 5165(E)] 
Ministry of Railways [Noti. No. S.O. 5181(E)] 
Ministry of Railways [Noti. No. S.O. 5182(E)] 
Ministry of Railways [Noti. No. S.O. 5183(E)] 
Ministry of Railways [Noti. No. S.O. 5184(E)] 
Ministry of Railways [Noti. No. S.O. 5193(E)] 
Ministry of Railways [Noti. No. S.O. 5197(E)] 
Ministry of Railways [Noti. No. S.O. 5270(E)] 
Ministry of Railways [Noti. No. S.O. 5272(E)] 
Ministry of Railways [Noti. No. S.O. 5283(E)] 
Ministry of Railways [Noti. No. S.O. 5285(E)] 
Ministry of Railways [Noti. No. S.O. 5287(E)] 
Ministry of Railways [Noti. No. S.O. 5298(E)] 
Ministry of Railways [Noti. No. S.O. 5304(E)] 
Ministry of Railways [Noti. No. S.O. 5348(E)] 
Ministry of Railways [Noti. No. S.O. 5349(E)] 
Ministry of Railways [Noti. No. S.O. 5350(E)] 
Ministry of Railways [Noti. No. S.O. 5376(E)] 
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Ministry of Railways [Noti. No. S.O. 5383(E)] 
Ministry of Railways [Noti. No. S.O. 5384(E)] 
Ministry of Railways [Noti. No. S.O. 5385(E)] 
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Ministry of Railways [Noti. No. S.O. 5443(E)] 
Ministry of Railways [Noti. No. S.O. 5447(E)] 
Ministry of Railways [Noti. No. S.O. 5456(E)] 
Ministry of Railways [Noti. No. S.O. 5460(E)] 
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Ministry of Railways [Noti. No. S.O. 5515(E)] 
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Ministry of Railways [Noti. No. S.O. 5537(E)] 
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Ministry of Railways [Noti. No. S.O. 5606(E)] 
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Ministry of Railways [Noti. No. S.O. 5772(E)] 
Ministry of Railways [Noti. No. S.O. 5775(E)] 
Ministry of Railways [Noti. No. S.O. 5808(E)] 
Ministry of Railways [Noti. No. S.O. 5822(E)] 
Ministry of Railways [Noti. No. S.O. 5823(E)] 
Ministry of Railways [Noti. No. S.O. 5829(E)] 
Ministry of Railways [Noti. No. S.O. 5830(E)] 
Ministry of Railways [Noti. No. S.O. 5879(E)] 
Ministry of Railways [Noti. No. S.O. 5883(E)] 
Ministry of Railways [Noti. No. S.O. 5885(E)] 
Ministry of Railways [Noti. No. S.O. 5897(E)] 
Ministry of Railways [Noti. No. S.O. 5958(E)] 
Ministry of Railways [Noti. No. S.O. 5971(E)] 
Ministry of Railways [Noti. No. S.O. 5972(E)] 
Ministry of Railways [Noti. No. S.O. 5973(E)] 
Ministry of Railways [Noti. No. S.O. 6025(E)] 
Ministry of Railways [Noti. No. S.O. 6088(E)] 
Ministry of Railways [Noti. No. S.O. 6136(E)] 
Ministry of Railways [Noti. No. S.O. 95(E)] 
Ministry of Railways [Noti. No. S.O. 108(E)] 
Ministry of Railways [Noti. No. S.O. 11(E)] 
Ministry of Railways [Noti. No. S.O. 12(E)] 
Ministry of Railways [Noti. No. S.O. 162(E)] 
Ministry of Railways [Noti. No. S.O. 170(E)] 
Ministry of Railways [Noti. No. S.O. 181(E)] 
Ministry of Railways [Noti. No. S.O. 182(E)] 
Ministry of Railways [Noti. No. S.O. 184(E)] 
Ministry of Railways [Noti. No. S.O. 185(E)] 
Ministry of Railways [Noti. No. S.O. 193(E)] 
Ministry of Railways [Noti. No. S.O. 195(E)] 
Ministry of Railways [Noti. No. S.O. 198(E)] 
Ministry of Railways [Noti. No. S.O. 202(E)] 
Ministry of Railways [Noti. No. S.O. 20(E)] 
Ministry of Railways [Noti. No. S.O. 240(E)] 
Ministry of Railways [Noti. No. S.O. 25(E)] 
Ministry of Railways [Noti. No. S.O. 263(E)] 
Ministry of Railways [Noti. No. S.O. 265(E)] 
Ministry of Railways [Noti. No. S.O. 274(E)] 
Ministry of Railways [Noti. No. S.O. 286(E)] 
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Ministry of Railways [Noti. No. S.O. 355(E)] 
Ministry of Railways [Noti. No. S.O. 374(E)] 
Ministry of Railways [Noti. No. S.O. 375(E)] 
Ministry of Railways [Noti. No. S.O. 380(E)] 
Ministry of Railways [Noti. No. S.O. 414(E)] 
Ministry of Railways [Noti. No. S.O. 431(E)] 
Ministry of Railways [Noti. No. S.O. 469(E)] 
Ministry of Railways [Noti. No. S.O. 475(E)] 
Ministry of Railways [Noti. No. S.O. 480(E)] 
Ministry of Railways [Noti. No. S.O. 481(E)] 
Ministry of Railways [Noti. No. S.O. 483(E)] 
Ministry of Railways [Noti. No. S.O. 553(E)] 
Ministry of Railways [Noti. No. S.O. 558(E)] 
Ministry of Railways [Noti. No. S.O. 566(E)] 
Ministry of Railways [Noti. No. S.O. 567(E)] 
Ministry of Railways [Noti. No. S.O. 568(E)] 
Ministry of Railways [Noti. No. S.O. 569(E)] 
Ministry of Railways [Noti. No. S.O. 585(E)] 
Ministry of Railways [Noti. No. S.O. 586(E)] 
Ministry of Road Transport and Highways [F. No. NHAI/PIU-BNG(EXP)/NE-07/BNG-

CHE/Toll/2025] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 862(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4314(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 43(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4414(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4436(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4463(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4472(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4474(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4540(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4681(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4716(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4717(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4718(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4721(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4927(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4971(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4987(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4988(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4989(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4990(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4992(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4993(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4995(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5026(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5027(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5151(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5153(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5219(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5220(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5332(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5368(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5671(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5672(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5674(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5946(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5948(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5949(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 6052(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 6060(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 149(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 225(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 312(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 444(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 45(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 66(E)] 
Ministry of Rural Development [Noti. No. E-11011/1/2020-Hindi] 
Ministry of Rural Development [Noti. No. S.O. 6111(E)] 
Ministry of Science and Technology [F. No. AI/1/05/TIFAC/2025] 
Ministry of Science and Technology [Noti. No. S.O. 97(E)] 
Ministry of Science and Technology [Noti. No. S.O. 92(E)] 
Ministry of Shipping [Noti. No. G.S.R. 738(E)] 
Ministry of Shipping [Noti. No. G.S.R. 840(E)] 
Ministry of Shipping [Noti. No. G.S.R. 878(E)] 
Ministry of Shipping [Noti. No. G.S.R. 879(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 5517(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 5709(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 217(E)] 
Ministry of Statistics and Programme Implementation [Noti. No. S.O. 174(E)] 
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Ministry of Steel [Noti. No. S.O. 425(E)] 
Ministry of Textiles [Noti. No. S.O. 4946(E)] 
Ministry of Textiles [Noti. No. S.O. 4999(E)] 
Ministry of Textiles [Noti. No. S.O. 5030(E)] 
Ministry of Textiles [Noti. No. S.O. 5218(E)] 
Ministry of Textiles [Noti. No. S.O. 5267(E)] 
Ministry of Textiles [Noti. No. S.O. 5567(E)] 
Ministry of Textiles [Noti. No. S.O. 6139(E)] 
Ministry of Textiles [Noti. No. S.O. 6140(E)] 
Ministry of Textiles [Noti. No. S.O. 169(E)] 
Ministry of Textiles [Noti. No. S.O. 350(E)] 
Rajya Sabha Secretariat [F. No. LAFEAS-LS11/3/2025-Legis Sec-RSS] 
Rajya Sabha Secretariat [F. No. LAFEAS-LS11/3/2025-Legis Sec-RSS (1)] 
Rajya Sabha Secretariat [F. No. LAFEAS-LS11/1/2026-Legis Sec.-RSS] 
Rajya Sabha Secretariat [F. No. LAFEAS-TO20/1/2026-Table Office-RSS] 
Reserve Bank of India [F. No. CO. DOR.RAUG. No. S 5697/08-02-498/2025-2026] 
Reserve Bank of India [F. No. DoR. LIC. No. S 5377/16.13.300/2025-26] 
Reserve Bank of India [F. No. CO.DOR.RAUG.No. S 7097/08.27.498/2025-26] 
Reserve Bank of India [F. No. CO.DOR.RAUG.No. S 7656/07-12-000/2025-26] 
Reserve Bank of India [F. No. DoR.LIC.No. S 7702/16.13.300/2025-26] 
Reserve Bank of India [F. No. DoR.LIC.No. S 7703/16.13.300/2025-26] 
Reserve Bank of India [F. No. DoR.LIC.No. S 7704/16.13.300/2025-26] 
Supreme Court of India [Noti. No. S.O. 5054(E)] 

  
State Rules   [7] 

Shirur Municipal Council Drainage and Drainage Tax Bye-laws, 2016 
Maharashtra Law Officers (Appointment, Conditions of Service and Remuneration) (First 

Amendment) Rules, 2016 
Canal Inspector Group-C under the administrative control of the Water Resources Department 

(Recruitment) Rules, 2015 
‘Measurer, Group-C’ under the administrative control of the Water Resources Department 

(Recruitment) Rules, 2015 
‘Head Dafter Karkoon, Senior Dafter Karkoon and Dafter Karkoon, Group-C’ under the 

administrative control of the Water Resources Department (Recruitment) Rules, 2015 
Canal Watchman, Group-‘D’ in field offices under the Water Resources Department (Recruitment) 

Rules, 2015 
Maharashtra Civil Services (General Conditions of Services) (Amendment) Rules, 2016 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003213983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003218858


 - 91 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
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Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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